
29 Oral  Answers [16  AUG.   1988] to    Questions 30 
 

MR.  CHAIRMAN*     Question Hour is 
over 

WRITTEN  ANSWERS TO QUESTIONS 
Conference  of Chief Ministers for Sales 

Tax 
*264. SHRIMATI VEENA VERMA: 

SHRI  BHASKAR  ANNAJI 
MASODKAR: 

Will the Minister of FINANCE be pleased 
to state: 

(a) whether Government propose to com-
vene a conference of Chief Ministers of all 
States to discuss the issue of suMitut-ing 
sales tax with additional excise duty; and 

(b) if so, by when and if not, what are the  
reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF REVENUE IN THE 
MINISTRY OF FINANCE (SHRl AJIT 
PANJA): (a) and (b) No consensus could so 
far be achieved among the Chief Ministers on 
this issue. As sale tax is a State subject and 
basic reform can be carried out only is 
consultation with and cooperation of the 
States. Efforts are are continuing to reach a 
consensus on this subject. 

Forming of a Union Territory in Bihar 

*265. SHRI CHITTA BASU : Will the 
Minister'of HOME AFFAIRS be pleased to 
state: 

(a) whether there is any proposal under 
Government's consideration to form        a 
Union Territory comprising seven districts of 
Chhotanagpur and Santhal Parganas in Bihar; 

(b) if so, what are the reasons therefor; 

(c) whether Government are aware of the 
growing agitation on the demand for the 
setting up of a separate Jharkhand State 
comprising certain areas of Bihar, West 
Bengal, Madhya Pradesh and Orissa; end 

(d) if so, what is Government's reaction 
thereto? 

THE MINISTER OF HOME AFFAIRS 
(SHRl BUTA SINGH)  ;   (a) No, Sir. 


